
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA. 

Original Application No. 181/2025/EZ 

 

IN THE MATTER OF:-  

 

      Manoranjan Kalas and others…     ………... …Applicant. 

-Vrs.- 

      Union of India and others  .        ….…        Respondents 

FILING INDEX  

S. No.  Particulars  

1 Counter affidavit on behalf of the respondent no. 7  
 

 

Filed By  

 

Filed On:- 06.12.2025 

 
Prabhati Nayak Adv  

Advocate for the respondent no. 7  
E. NO. D/2152/1999 

Flat NO. 7, D-1 Kalindi Colony,  
New Delhi - 110065  
Mob:- 9810204963 
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OA No. 181/2025/EZ titled as Manoranjan Kalas and Ors versus Union of India & Others
1 message

prabhati nayak <prabhati.nayak1@gmail.com> Sat, 6 Dec, 2025 at 4:53 pm
To: apu7law@gmail.com, secy-moef@nic.in, pbanerjeebihani@gmail.com, prabhuprasanna89@gmail.com,
prabhuprasanna.gov@gmail.com, saswatapatnaik@yahoo.co.in, bisukantkumar99@gmail.com, jagannath.or@nic.in, tah.khurda@nic.in,
dm-khurda@nic.in, member.secy@ospcbboard.org, ms-seiaa-or@gov.in, dir.geology@odishaminerals.gov.in, fesec.or@nic.in, dirmms-
rev@gov.in

Advance copy of counter affidavit in above mentioned matter. 

Prabhati Nayak Adv 
9810204963

OA No. 181-2025-EZ Counter Affidavit final .pdf
7.2 MB
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